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AN Counter Affidavit on behalf of Respondent No 4
> Jharkhand State Pollution Control Board. 1In compliance
of order dated 06.08.2021.
&- ' -

_5 1, Yatindra Kumar Das, son of Late K.K. Das Presently
‘@ posted as Member Secretary, Jharkhand State Pollution
DQ

;:f Contrnl Soard, . H.E.C, Dhurwa, Ranchi, and am duly
Ff authorized and here by solemnly state and affirm as

follows =




1;

That at Present, I am working and posted as Member
Secretary, Jharkhand State Pollution Control Board,

O e e Dhurwa, Ranchi and as such, I am well

this ecaee .

. That, I have gone through the order dated

06/08/2021 passed by Hon’ble NGT and has under

stood the contents therein.

“Ehat; I have been authorized to swear thiis

atffidavit on  behalf df +the Respondent No-4.
Jharkhand State Pollution Control Board (JPSCB) by
the competent authority. Further it is stated that

I have gone through the relevant files and Eecords,

»abaty i i humbly stated and submitted that to

Verify - L the compliances with respect Lo - the
Observations reported by the committee constituted
in light of Hon'bie NGT in O.A no. 28/2020/EZ dated
11.05.2020 in +the matter of Sanjay Chauhan Vs
Central Coalfields & Ura. an inspection has been

carried out by tHh

efional Officer, JSPCB Regional
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office, Hazaribagh on 17.08.2021 in presence of Sri
P. N. Yadav, Project Officer (PLQc) of /s Amrapali

QLB - Pl Tandwa, Distt. - Chatra.

-That, it is humbly stated and submitted that the

Regional Officer, J8PCB Regional office, Hazaribagh
has submitted the inspection report vide Memo No.
843 dated 19.08.2021 and some of the major findings
during the Inspection carried out on 17.08.2021 are

as follows:

i) For the construction of Coal Bilo and CHb
work has been awarded to M/s L & T Ltd. and
for the Railway Siding work has been awarded
to RITES, time bar is for 2 years from date

of award of work (i & 3071220207

11} Presently ecoai s sent to M/s Shivpur
Railway Siding approx 6 KM away by covered
trucks / hyvas. Water spraying is being done

Oon transport route.

iiiJ Toe wall has been constructed around the OB
dump at Binglat 1 KM lenth at North West
side of OB dump. Extended Toe wall of 450 n
is under construction and settling pit (2

nos) constructed to settle the particles of




1%)

Vi)

vii)

the run off. Catland drain of about 2 KM
length has been constructed around the dump
and settling pit has been constructed at the

end.

Tree plantation has been done on reclaimed
land. Total 90,000 Lrees (approx) have been

planted.

Water spraying on haul road is being done by

tankers regulacly.

PMijo analyzer has been installed for  the

monitoring of pollutants in Ambient Air.

Roof top rain water is collected in rain
water harvesting pit.

Photocopy of the Inspection Report
submitted by the Regional Officer,
JSPCB Regional office, Hazaribagh
vide letter ref no. 843 dated
18.08.2001  is annexed and marked

a8 Annexure-I.
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VERIFICATION:

h
Verified at Ranchi on this day'cd?%j”August, 2021
that the averments & | facts stated herein above
are true and correct to my knowledge and belief

and nothing material has been concealed
therefrom. x
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Inspection report of M/s Amrapali OCP, P.O. - Tandwa, Distt. - Chatra in the light of compliance
of observation of committee in OA no. 28/2020/EZ of Hon’ble NGT in the context of H.O. letter
no. B-1146 dated 16.08.2021.

In the light of the above the Mine site was inspected by the undersigned on 17.08.2021 in the

presence of Sri P. N. Yadav, P.O.

During inspection following facts were found :-

1) Construction of CHP & Railway siding --
For the construction of Coal Silo and CHP work has been awarded to MtL & T Ltd.
and for the Railway Siding work has been awarded to RITES, time bar is for 2 years
from 30.12.2020.

ii) Presently coal is sent to M/s Shivpur Railway Siding approx 6 KM away by covered
trucks / hyvas. Water spraying is being done on transport rout.

iii) Toe wall has been constructed around the OB dump at Binglat 1 KM lenth at North-
West side of OB dump. Extended Toe wall of 450 m has been under constructed and
settling pit 2 nos constructed to settle the dusts of the run off. Garland drain about 2
KM length has been constructed around Honhe dump and settling pit has been
constructed at the end.

iv) Tree plantation has been done on reclaimed land from begining to Mounsoon, 2021
total 90,000 trees has been planted.

v) Water spraying on houl road is being done by tankers regularly.

vi) PM10 analyzer has been installed for the monitoring of pollutants in Ambient Air.
CAAQMS system at Project Ofice is under progress.

vii) Roof top rain water is collected in rain water harvesting pit.
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Copy to :- The Member S and State Pollution Control Board, Ranchi for

informations necessary action.
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